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Presants Sbri Madhgv Panikar , counsel for the
applicant,

Shri Me.k Yerma, counsael faor the respondents,.

Learned counsel fat the agslicant reguests
2 weeks time to file rejoinder affidavit, Time
1 allowed, List for further direstion/final disposal
" on 28,10,91, |
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Present $ Sh, Madhav Panikar, counsel for the
4 applicant,

Sh, M.L. Verma, counsel for the
respondents,

The learned counsel for the applicant
withdraws the present O.A. with the permission
to filé a fresh one, if so adviseds The request
for withdrawal is not opposed by the learned
counsel for the applicant. The O.hA. is dismisseé

as wnthdrawn with a liberty to file a fresh one,

- 1f so adv1sed.

A copy of this order be supplied to the

learned counsel for the applicant, as requested

by him,
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